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K.Nageshwara Rao ‘Wl . Applicant
- amd ‘ : )
The: Supdt, of Post Offices ... L | _ .
Ra,jahmtmdry Division ' _
and others _ . LW Respotident

Ay

COUNTER AFFIDAVIT PILED ON BEHALF OF THE RESPONDENTS -

1, K.Sandhga Rani, D/O Sri K.2pPepa Reo aged sbout

.31 sre'ars; occupation Gavérﬂmantz Service resident of Hyderabad

4o hereby solemnly affirm end s‘!:ata as fcllows.

14 Tha‘&, T an Assistant Postmaster General (sssr) in the
office: Q:E' the Chief Postmaster General, A.P.Circle, Hyderabad -
and as such I an well acquainted with the facts of the cases T

am £iling ﬁhis counter affidevit on behalf of: the Respondents
Nos.1 to Jas 1 have wveen AQUIIOTIEER v W, SO OV

averments in the O.A. are denied save those that are expressly
admitted herein, The spplicant is put to strict proof of such
averzents except those that are specifically amtbed hereunder,

2 It §s submitted that the pos-!: of ED BFH for Mugurumi1ly

e —n— e —r

m— =t AShEen vemRaw Denmorhndavaran Sub 0ffice f£ell vacant Suring
Morch, 1992, The: applicant vas was provisionally igppointed as prm -

e

with effect from Bei=02 till regular- appointnént is made. A
requisition was placed on tha Erployment E‘xchange for sponsoring
sufteable candtdatas. Ag the Em;aloyment Exchanga aid not sponsox
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Applications have been received from 1) Srt K,Nageswara Rao= the
epplicant in the present O.A., 2) Sri G.vmtcr Hathew and

3) T.Ratna Bharat., Out of the: 3 candidates 'tmo ere eligibla
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i1t) K.Nageswara Rao, the Applicant: He had an income of

6000/- per sanim by business, He msecured 51% marks Im SSC
Brenination, He furnished false nformetion fn his epplicatfon
more thay once stating that he is permanent rﬁstdent of Mitsurge
milli village which was proved to be false on enquiries.

Srt T.Ratna Bharat vas considered sufteble by the S.P.0.
\ Rojchmmdry for:the post of BFM, Mustrumilli BO and accordingly

-o*rdéra were Issued on 16=4=1993,

5 In reply to para 6(a) and (b) fof ths 0O,A., 1t is
submitted that in response to the notificatfon dated 18-5-92,
three: candidates~ the applicaent was one of the three, submitted
their spplications for the post of BPM at Musurumilli village
and all the three, on verificatlon did not beléng to the village
Musurontlli vhich 15 one of the main conditions for gppdintment,
. Therefore second notffication was Issued on 26#10+92 and in x
response to. this nqtifiuation, three gpplicatifons have been
received from the wemisame three epplicents whé had sent their
pli‘catibns- in response to the first mﬂficatioﬁ.‘ In these
circumstances, the respondent No.‘l had decided to consider ons
of the cmd.tdates for: appoim:mm'l:. 5ri T.Ratna Bharat, one of

the: three cendidates was found most sultable £6r copointment mnd
} accordingly he was selected and posted as BFM at Musuronilli

Villa@ .

As contended, the spplicant did not ?end g1y reprasene
. gatfon nor he never personally met ths SPO, Rajehmmndry as such
the question of giving en agsurance does not arise.

64! In reply to para 6(c), it £s submitted thabt ASPO (R=3)

could not contact Sri T.Ratna Bharat (R«4) durihe the course af
f£icld verification as he was away from the villags on 20~1<83 on

vhdch date the ASPO visited tha BO Village without prior intimation
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tor the c‘andi‘date s On receipt of a repmsentation dated 22-1*93
(] from Srl Ratna Bharet stating that he took hia wife to a hospital
in Rajahmundry on 18«1+53 and raturned only onnr 27+1«93 and that
he could not attend at the time of ficld varifﬁ:aa‘sion and it was
done wﬂthout przar noticey The R+1{ SPO,. Rajahmundw_)directed the

R=3(ASPO) to varify the candidature of Re: (Sri Bhavat) also.
The R=3 varifled on 26=303,; L )

. L . b
A In reply to para 6(d), it is submitteﬁ;i that the contzn=
sion of the applicant that the gppointment of tl“;.e Ragspondent Ho.4
is not in accordarice wiﬂlglﬁte rules is not cqrré;cﬁ.‘ As ﬁana ¢t
the: candidates is _‘:‘es’ider;t- of the _Bojvﬂl‘.agier,"_-‘.:ﬂgm' was no other
g0: t» R=1 except to cénsider and, seleet the suiﬁable- candidate
from gmong the @pucmts. Relt vias fmmd to be 'sntsui‘ba}ale in
aIJ: reqpt,cts and acccrdingly ha was selected endryposted as BFY,

8. ‘In reply toapara 6(a) of the 0.4., it is submitied thatl

| the epplicant had furnished false information abqut his resmgn__c_@ _
ﬁnr, his @glicatzon submitted in response o the iﬁ‘irs‘t notification.
R=-3}SDI({P)} without proper verification of the pa.ﬁ: culars certificd
.'l:hat the ep‘piicanﬁ was g resident of Musurumilli BO vllla@. Parther
énquir*ies by the R-2 (AS?O) mﬁmvea?ad 'i:nat thé applicaﬁ: had
furnished false m:fomation about his residence ancl tnat he was
actuslly resident of Imabsranﬂi. villages The contention of the
@plicmt that he was the only suitable candidate :for the post is

ot correc'&. "
i

For all the reasons si:a’tsd above, there are no merits
i the 0.4, and thig Honourahle Tn?.bmal may be plaased to. dismiss
the same and pass such oﬁ‘ner orderd as deemed neccssazw in the

circumstances of the casa.
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